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25-02-2020 Ritu Tandon No E8/8, Basant 
Vihar

Lease Deed              40,98,372 4,02,666                        36,95,706 1. No proof of claim i.e. invoice submitted with the claim form till date.                 2. 
TDS deducted by CD during FY 2018-19 along with interest @18% is considered the 
claim against the CD                                                                    3. Creditor is holding 
deposit for an amount of Rs. 11,25,000 towards rent need to be reimbursed to the CD 
account by creditor.
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